
A
nnexure-8 

N
am

e of the corporate debtor:FA
IR

D
EA

l M
U

lTIFILAM
EN

T PRIVATE LIM
ITED

 
D

ate o
f com

m
encem

ent of CIRP: D
ate of 

O
rder is 21/02/2023 (C

ertified copy of 
order received on 22/02/2023) 

U
st o

f creditors as on: 04/03/2024 

list o
f operational creditors (O

ther than W
orkm

en and Em
ployees and G

overnm
ent D

ues) 

SI. 
N

am
e o

f C
reditor 

N
o. 

1 
A

m
igo Industries 

2 
PO

DDAR PIG
M

ENTS 
LIM

ITED
 

3 
ACCURATE PACKAG

ING
 

INDUSTRIES 
4 

BHAIRAV IM
PEX 

5 
AM

ER
IC

H
EM

 POLYM
ERS 

IN
D

IA
 PRIVATE LIM

ITED 
6 

PAPPURAM
 

7 
G

ayatri cotton 
8 

G
opal Enterprises 

9 
Am

an Enterprises 

D
etails o

f O
alm

s received 
D

ate o
f receipt 

A
m

ount 
A

m
ount o

f 
claim

ed 
clalm

 adm
itted 

25/04/2023 
2,008,676.00 

2,008,676.00 

10/04/2023 
4,061,516.00 

4,061,516.00 

31/03/2023 
1,704,252.00 

1,704,252.00 

31/03/2023 
9,234,362.00 

9,234,362.00 

15/04/2023 
1,890,810.00 

1,890,810.00 

01/07/2023 
262,845.00 

262,845.00 

02/12/2023 
15,750.00 

15,750.00 

15/07/2023 
341,139.00 

341,139.00 

15/07/2023 
936,299.00 

936,299.00 

20,455,649.00 
20,455,649.00 
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N
ature of 

clalm
 

O
perational 

D
ebt claim

 
O

perational 
D

ebt claim
 

O
perational 

D
ebt claim

 
O

perational 
D

ebt claim
 

O
perational 

D
ebt claim

 
O

perational 
D

ebt claim
 

O
perational 

D
ebt claim

 
O

perational 
D

ebt claim
 

O
perational 

D
ebt claim

 D
etails o

f claim
 adm

itted 
A

m
ount 

A
m

ount 
W

hether 
"o

f 
covered 

covered by related 
voting 

by 
guarantee 

party? 
share in 

security 
C

oC
 

Interest 
NO

 
NO

 
NO

 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

NO
 

(A
m

ount In ") 
A

m
ount 

A
m

ount 
A

m
ount 

A
m

ount 
R

em
arks, if 

o
f 

of any 
o

f claim
 

o
f claim

 
contingent 

M
utual 

not 
under 

claim
 

dues, 
adm

itted 
verification 

NO
 

N
O

 

N
O

 

N
O

 

NO
 

N
O

 

N
O

 

N
O

 

N
O

 

that m
ay 

be set-off 
NO

 
N

il 
N

il 

NO
 

N
il 

N
il 

NO
 

N
il 

N
IL 

NO
 

N
il 

N
IL 

NO
 

N
IL 

N
IL 

NO
 

N
IL 

N
IL 

NO
 

N
il 

N
IL 

NO
 

N
IL 

N
IL 

NO
 

N
il 

N
IL 

For Fairdeal M
ultifilam

ent Pvt. Ltd. 
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